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il.OA-754/99
0:A-?80/99
OA-830/99
OA-89A/99,
MA'-'^860/99,

rpntral Administrative Tribunal, Principal Bench
MA-731/99. with OA 908/99, OA-779/99 ^MA-74^/99
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MA-926/99, OA-12A6/99 MA-1101/99,
OA-1318/99. 0A-1A15/99.

New Delhi this the day of September, i99§^

OA 75A/99

1,

2.

Hon ble Shri S.R. Adige, Vice Chaif-mah (A)
Hon ble Shri Kuldip Singh, Member (.J)

Smt. Vijay Kumari W/o Sh. M. K. Shar/hat-lv^--
r/o WZ-1326,Nangal Raya, Near JahakpUri^
D Block, New Delhi. " '

Mr. Mohit Munjal s/o Sh. S. P. Miin jal >
r/o 2/1AA,Geeta Colony,
Delhi.

3.

Sy.-

8.

9.

10.
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--5. ■.4. ..

f'i I' -
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G

Mr. Anil Kumar s/o Ram Pal
r/o H-6, Radheypuri, Krishna
Delhi. .

Ms Usha d/o late Shri
r/o 1168, Gulabi Bagh,Delhi.

Ms Sonia Dawar d/o Sh. V.K. OaWar-j
r/o No. , Malka Ganj, ". /' '• ■
Delhi.

Ms Kusum Lata d/o Balbir Singh,
r/o C-Al , Karampura, New Delhi.

Ms Neeraj Malik w/o Shri R.P. Malik,
r/o WZ 659, Sadh Nagar,
Palam Colony, NewDelhi.

Ms Mamta Vashishat d/o Shri t.R, Vashishat,,
r/o 2A-A, Lavmi Garden,
Nazafgarh, New Delhi.

Shri Raj Singh s/o Shri Gian" Chand,'
r/o A5, Chirag Delhi,
New Delhi - 17.

Shri Rakesh Sharma s/o Shri "J.L.Sharma,
r/o AAA Chirag Delhi, *tV
New Delhi - 17,.

Ms Mukesh Dahya w/o Sh. Lokender Singh,
r/o D-5, Satyawati Nagar,
Delhi. . . . .Applicants
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The Director of. Education
Old Secretariat,j^belhi
Delhi. — 'e-
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s^^^Gbvernment Of. NCT of Delhi
^^^p^^rough_^the^DJ,r©ctpr of Education, Delhi
^M^Old Secretariat, . ..
^^^lPeIhi._,-

OT®
SiV.?25^

^A«a

:i;..7
asjf.

m f^T •

Ms Neetu Chaudhary d/o Sh. Dharamvir Singh,
R/o A/27ZA, St. No.5, Bihari Colony,
Shahdara, Delhi-32,

-Ms. ;-y^^t^SSai^l. •w/o-.Sh.'-..Dinesh Saini,
^vR/o:;AS39/^,Kabul Lines,'
-■'• Delhi's-'Cantt.

.-^Rajesh Kumar Sharma s/o Sh. R.K. Sharma,
■~^R/o A-1/227A Keshavpuram,
' "XO© J- h i> 3 5.

Shabib ul-Hassan s/o Mr. M.S.Hassan,
.  -R/o Ghafoor Nagar,
-ja-^afnia.iNagar, Delhi-25.
--^Mphd. Atriq Khan s/o Mr. Akbar Ali Khan,
-^.R/o D-148 Abul Fazal Enclave,
-■.iJamia Nagar, Delhi-25.

Ms, Vandana Gupta w/o Sh. Dinesh Kumar,
.,J?/o' A/56B Phase-II Ashok Vihar,
Delhi-52.

Ms. Mnibula Gupta d/o Shri D.V.Gupta.
«^R/o HrD/E Chajjupur Colony,
4>Bal3urpur-Shahdara,
De,lhi-32. ■

■-Ms,;.An!3u Bajaj d/o Shri C.B. Bajaj,
R/o D-II A/15A Janak Puri,
New Plbhi-^58.

San jay Kumar s/o Gajraj Singh,
;,R/o 255 Pltampura Village.
Delhi-34.

1

Ms. Sunita Sharma d/o Shri B.K,Sharma,
R/o 161/2 Thomson Road Railway Colony
New Delhi.

. Ms. Deepa Aggarwal w/p Sh. Rajesh Aggarwal.
R/o 1076, Maruti Vihar.
Chakarpur, Gurgaon.

Ms. Mamta Saroha w/o Sh. Rajiv Kumar.
R/o B-7 Krishi Vihar,
New Delhi-48.

Ms. Satya Sharma w/o Shri Deepak Sharma.
R/o F-16, Ward-I, Mehrauli
New Delhi-30. • . . . . Applicants

Versus

-  •- .'/-t

. . .Respondents
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OA 1017/9?

Wrs-. Meena Arora w/o Shri Ved Parkash,
R/o 1959 Outram Lines,
Kingsway Camp. Delhi.

-■

l'v«-

V-
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Applicant

Ve r s
y ... - --

Government of NCT Delhi .is; . -
through its Chief Secretary, .
5, Sham Nath Marg,
Delhi, JC.

Director of Education,
Govt. of NCT Delhi,
5, Sham Nath Marg,
Delhi-B^i.

OA 894 of 1999

1  . Ms

■/i?

7.

8.

9.

10.

1 1 .

i-

. Shallu Gupta w/o B, B. TtfyalV-f-:
R/o 460/B AzadpUr, Delhi-BS;"

Ms. Munni GUpta w/o Sh. Rewati Raman,
R/o J-80/6 Pendav Nagar,
0pp. Mother Diary, - f" ;• .
Delhi-92.

Anil Kumar s/o Shri MunshifRatn,r^^ '
R/o 882-A, Lampur Road, "V: ^ '-c
Banker. Delhi. "

Ms. Seema Garg d/o Shri V.P. -Garg,o
R/o D-32. R.P. Road, . ,Ll,:
Adarsh Nagar, Extension, ; f
Delhi-33.

*" '

Ms. Sudesh w/o Sh. C.M.Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-85.

Ms. Amisha Mitra w/o Sh. Vogesh Mitra,
R/o 16^ Tarur Enclave,
Pitampura, Delhi. .

Ms. Gurvinder Jeet Kaur
R/o 67-B, New Township Badarpur,
New Delhi-A^.

Ms. Neeta Pant w/o Sh. Anil Pant
R/o BG-5A/14D, Paschim Vihar,
New Delhi.

-;L - •

Mahendra Nath Jha s/o ShriB.D. Jha.
R/o B-A78 Timarpur Delhi Aditih. Flats,
Delhi-5A. _ . . . .1:

Ms. Dinesh Klimari w/o Sli." N^Feli'-diir sThgft
R/o D-101^Vadanagar, '
Delhi-A2. ,

Ms. Lathesh w/o Sh. San
R/o Village & P.O. Majh_
Delhi-81. 5i -
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12 .

13.

1^.

15.

16.

17.

18,

19.

20.

21 ,

22.

23,

24,

25.

.26,

27.

'k

-•

Yunus Khan s/o Sh. Nanney Khani
R/o K-64 Abul Fazal Enclave.
New Del hi-25.

Ms, Jyoti Rawat d/o Sh. B.S.Rawat,
R/o G-7/Z94 Sector-16,
Rohini. Delhi-85.

Pianish Kumar Bansal
R/o C-450 Saraswati VlhahV -
Del hi-34,

Surender Kumar s/o Sh. Raghunathj "
R/o 555 Gulabi Bagh.
Delhi-7.

Ms. Monika Mukhya d/o Sh.' T.C.,:Hukhya
R/o 1216-A Rani Bagh, ^
Delhi-34.

Ms, Suman Nagpal d/b.-.
R/o 2 4-1 10 West Patelf
New Delhi-8. - -

Ms. Vidisha Sharma W/d ShloAk^h VasKisHfi
R/o A-107 Shankar
New Delhi^iB, '-

Ms. Gitika d/o Shrl Prit^ffl Dass»
R/o 1 13-A. B.C. Blockj
Shalimar Bagh,
New Delhi,

Ms. Saroj Bhatia s/o Sh,.Gokul Chand.
R/o 1 14-E. St. No.7
East Moti Bagh,
Sarai Rohilla, ■' ■ ''
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New Delhi-7,

Ms, Meenakshi w/o Shrl Mahoj Wadhw&, .
R/o 203/1, Pkt. A. 3, Sector;j,i RoHlhl
Delhi. ' / . ■ <-

Ms. Raihmi w/o Shrl A.K.- Shartna.
R/o 591/3 Mehrauli - i;l" "
New Delhi-30. '-M-'--'

Ms, Vittilesh w/o Sh. "Bi Ci ShahfflS.
R/o 86/3, Sector-I, P'Ushp Vihari
New Delhi.

Ms. Sushma Chaushah d/o Shri^^Lalia f^rdsfiai
R/o 97-D, .Sector-IVj B.KiS. MOhgj
New Delhi-1.

Sh. Vihod Bharti s/o Sh. Devi, bass,
R/o C-4D8/A St, No, 1 7j,.. Bha janpura,_
Delhi-fe3, ' ''

.'K

RajesHjVashlshth
R/o 1 Bhai Parmaha.ld?meh5#reimM'S#

w/o Sh'&Gajendidf^: Slhghj:.;P.Oy. ^ipiir.Ms. Madu Bala
R/o Village &
Delhi-36.
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Versus

Government of NCT of Delhi
Through; The Director of Education. Delhi,
Old Seeretsriat, Delhi,

-Jje^

r -ij

1  . Respondehts'S^^;'''"?^^-^

OA 801 /QQ

it Mrs. Adarsh Sharma w,/o Shri/B.L. Sharif'
R/o E-151-E Ashok Vihar,' Phase-I
Delhi-52,

Versus

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
Old SEcretariat,-Delhi,

OA 955/9Q

Ms. Bhawna Munjal
K-231-32 Jahangir Puri,
New Delhi.e

Versus

■■ ■ - .

.  . . RespoHi

'  ; -ifTgri'
FSf,-®'
1.^ -Vii.'

1 '•'

Government of NCT of Delhi .,U
The Principal Secretary (Education), " '
Old Secretariat,
Delhi.

Director of Education.
Directorate of Educatioin,
Govt, of NCT of Delhi,
Old Secretariat,
Delhi.

Dy. Director of Education.
District North West,
Hakikat Nagar,
New Delhi.

.  . Applicaiiti

-r':

^ ̂ r£3»rTV.=3s--.-:i"
-  . - '.yr . rx" -.v?-:
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■ly^y''" -tI
■  ■ * ~f! ''■ ' "''i?"-" S"]

■  ■ 'W.v ^ ^

. .Respondents

cj

OA H15/99

Mrs. Dimple Anand d/o sh. Shyam Lai Anand,
School G.G.S.C. , S.U. Block,
Pitampiira, Delhi. . . .Applicant
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Versus

Government of NCT Delhi through
The Director of Education, Directorate of Education,
Old Secretariat,
Delhi-5A. . . .Respondents.
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• ' jvr" :vt"- J,

t >-./■ • V ' ''
'  i' ^

OA 1318/99

PS?b^;-
aa-'l/ ... • •

Ms. Meenakshi d/o Shri Orn l>rakash,'
i-K/o_WE-626 Nangal Raya,

"New Delhi.
i
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Govt. of NCT of Delhi through.
Director Education
(Old Secretariate),
Delhi.

2, Deputy Director

District South,
New Delhi.

of EducatiOhV^
Defence Colony,

—*.. 1 1 I .tr*— . . .xs*^' ' ■

OA 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Vijay Nagar, Lafnpur Road,
Narela, Delhi-'^O.e

. Respondents

Versus

1  .

2.

I ,.. Applicain€fe^&^■Mt'J

i£P
v'Z'ssm-^mfJ-SSE

Government of NCT of Delhi - through;
its Chief Secretary,
5, Shamnath Marg Delhi. -

^fSSrl

Director of Education,
Directorate of Education,
Old Sectt. , Delhi. 1

Deputy Director of Education
(North-West District)
Hakikat Nagar, Delhi.

Principal,
Sarvodaya Kanya Vidayalaya,
Bakhtawarpurj Dellhi.

.1

--5*

:^;-

sar*.
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' • — •»* rK'fv?;

'  > ■T^&'M'^y}'^?-'' '■■i-

Respondents

OA 787/99
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I  :''";:Vkt:K .
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'  I

Miss Mamta Ahuja
Ex. TGI Delhi Admn,
R/o J-11/71A, Rajouri Garden,
New Delhi.

(

Versus

■5f' -'ir'V-i.
-v.: -s;-.-" rl"

2.

OA 998/99

] .

)•;

2.

Govt. of NCT of Delhi, :^-
through its Chief Secretary,..-
5, Shamnath Mahg, Delhi. . .-1- '?; -T-

-r// • V;'•-

-• i-

Director of Education,
Old Sectt. , Govt. of NCT of D§lhij
Alipur Road, Delhi. ;.c Respondents/:

Rajesh Khaneja s/o A.C. Khaneja»- .
r/o 50, Ravi Appts. ,
Vikaspuri, Delhi,

:• • ''Av*

.

-tli::' -.''.T?-.rr/L-li

Bimla d/o Karan Singh,
r/o F-108/1f Sadh Nagar-
New Delhi. -

I..-
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7.

8.

10.

1 1 .

iSiS

Shashi Gangwar d/o R.S. Gangwar,
r/o 85. Sahyog Appt.,Mayur Vlhar
Delhi. - -

Ruchi Jain d/o K.S. Jaini: .
r/o A-A-59, Sector 16,
Roh in i ,. Delh 1

Monika d/o Kul'deep
r/oM-lAB Meterological Complex,
Lodhi Road, New Delhi.

Net Ram s/o Bansi Lai, r
r/o K-385, Mangolpuri,
Delhi.

?a&?9rS.1?:!

LtT'x;^,E^4<«.V ■•''?' -?

Anju Bale w/o Raj KumarsSethH^'^-»s^':^^^^
r/o A-55. Gulab Bagh. MoKan Gafrde^
Uttam Nagar, New

Mamta Saini d/
r/o A-229, New
Near Satyam Ci

Vandana-Garg w/
r/o 1 /225/9, ■ Chiran3i^wa^ox^y^»t|^^f^^^
Sadar Bazar, Delhi
New Delhi. -■ >

Kukhtar, All s/o Faujdar Ali^l ;
r/.o E-5Z, Jam"ia Nagar, "New Delhi,"

Khuwaid-ur-Rehman Khan
s/o Mufeez-ur-Rehman, ' ." t
r/o 2C Gafoor Nagar, Jamis Nagar,
New Delhi.

'Aj

n"-.

r::t;

IAS

"1

Hfg

T\ p

t  -
3

a. f

12 Sushila Devi d/o Rameshwar Dayal SehraWat,
r/o B-6/31-32, Sector ho. 7,
Rohini Delhi.

-

K.
I

^-.--r V -

/-r-'

& -' f

13

lA.

15,

1 .

!v^

r/o I28B, Sunlight Colonyj
Ashram, DD.A Flats, NeW^ Delhi.

Dinesh Kumar s/o Vi jendeh kiifrikr
r/ol 7/17, Yudhishter GaTi, ; " '
Vishwas Nagar, ShahdarajiDelhii

k -#f .t.

7 b

-- -

i- -
J "

t'"'*' * • b7:::

Samina Begum d/o
r/o 192/2A Zakir

Syed
Nagat-,

Versus

ssdih.
New Delhi

Govt. of NOT of Delhi, , ■.
through Director of
Directorate of EducatloHS;'0taiS6ctt,?-«<ffi£^i®«S'
Delhi. ; • ;. .

as?a2S?-r

:sa

'i'giig£Af}Ma
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5.

S
cir.

Miss Shalu Sharmad/o B.D.Sharma,
r/o 1/772, Rishi Nagar,
Shokur Pur, Delhi.

Miss Geeta Bhardwaj d/o
r/o A-56, New Friends
Mundka, Delhi. ^

Miss Rakhi d/o Yoginder Nathvald,
r/o 21/65, Old Rajinder Nagar, " . "
New Delhi. . ^

Mrs. Manju Rani Sharma w/o Ram Dhen Sharma,
r/o 10196/3, Jhandewaca Mandir,
Paharganj, New Delhi.

Miss .Asha Kukari d/o Harish Chahder,
r/o J-I9/A, Ramesh Nagar, - ' i":. ^
New Delhi, -=■ •

■MS

X

sS '
^i' ■

■ 1
"i

6.

7.

8.

9. ,

10

Mrs. Usha Kumari w/o Harish Chandehj
r/o J-19/A, Ramesh Nagar,
New Delhi.

g,*-?. -.

Mrs, Shakila W/o Naveen KUmari^gfeMSs .
r/ol B-78, Sharda Pu
New Delhi. " . I-'

Mrs. Savita Dua W/o Mr. Sah^e^V'
r/o 28A, Kalkaji, New Delhi. ' '

Sonia Mehandiratta w/o Vinod MeHandiratta^
r/o A-2/32, Rajouri Garden, , -j S-'
New Delhi. - S- , i- ' -M

Reena Malawliya w/o H.L.Malwli9a>
r/o 98, Prerngali No. I,
Kotla Mubarikpur.

T-r- •• •

M, , T.

1 1

LI

12

13

-

Mukesh Sikngh Rawat,
s/o Man Singh Rawat,
r/o B.No, 7, Q.No. A,
Type-Ill, CRPF Jharoda Kalafi,
New Delhi.

Anupam d/o Jogihder Kumar
r/o N-556, Sector 9,
R.K.Puram, New. Delhi.

Pratibha Chahard/o Sher Sihgh chahar.t
r/o Type III/AO, North West,
Moti Bagh, New Delhi.

' :'y-X4

1 A,

15.

'(w

Jay Krishna Jha s/o S.Mahahth Jha,
r/oShri Lai Bahadur S.S.Vl, ,
Dyapitha, Katwaria Saria,
H.S.R. No. 33, New Delhi. S;- .,

Raj Rani Dua d/o Ishwar Dutt Dua,
r/o A9/3B, Sector - II, ^ vx
DIZ, Area, New Delhi. ../ir . \-'ru

mm

•7 L t a;

S,7l
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20.

21 .

22.

23.

R u c h i r 'is J o £ i" i d / o D. C. J o s h i ,
r/o A 9/BP, Sector' -II,
0 I.Z.Area. New Delhi.

Msnju Sharma w,/o Ashok KUmar Mudgal .
r/o 57» Vishal Colony,
Nai_ Basti , Nangloi, New-'Delhi.

Indu Chowdhary d/o C.M. Chowdhary,
TGT (HindiO, G.B.SSS. 'U Block,
Mangel pat i .

Veena Rani r/o Vasant Kunj, New Delhi.

Daruhshan Khan s/o Mr. Salamat Khan,
Asstt. Teacher, RVS, R. jK. PurarTt,
Sector 11. New Delhi.

Miss Meenu Bhagat d/o C.L. Bhagat,
r/o A-22', M.I.T. Flats, Phase-I,
Katwaria Sarai, New Delhi.

Shreesht Kumar Jha s/o Yog Narayan Jha,
r/o Sanskrit Vidyapeeth, New Delhi.

Rajni d/o Milkhi Ram,
r/o H.No. 30, Sawan Park,
Asftok Vihar-III, Delhi. ...Applicants

Versus

Govt. of N.C.T. of Delhi through

f  . Secretary Educcition,

Govt. of N.C.T. of Delhi

Old Secretariat, Delhi.

Director of E ducaticu"!,

GoV t. of N.C.T. of DeIt'l i

Old Secretariat, Delhi. Respondents

O.A 1 3 1 6 99

t

5.

Ms. Mukesh Kumari d/o Shri J.N.Shartns,

r/o V - 1 8 55, A. r V i n d Na ga i ,
G h C' fi da, De 1'' i .

Ms Raju Molhotra d/o D.L.Malhotra,
r/o C3A./1 01C, Janakpuri,
New Delhi.

Ms Mortida Wadhwan d/o R.K. Wadhawan,

r/o 190, Rat'teshwar Nagar.St.No. 5,
Ayadpur, Delhi.

Ms Hemanti w/o Pradeep Kumar,
r/o 8-7, Ayur Vigyan Nagar,
Delhi.

Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampura,
Delhi.



«  )o

# Ms HsiTildts w/o Vidys; SdQsr^
r / o WZ - A 3 E , F'os s i ri gi pur ̂

Janakpuri, New Delhi.

7  Mi ^ajwanti w/o Mehr Sirigh,
^  r/o MI6 192, Pkt A,3,

v  Sector ,:.8/- .R(^init^l^ . r~- - - " z — ■

r/o B-72A, Jahangirpuri'i ' -. --- - -^.v-- :-•
n;:"! h-|

r:;!;. - , Dinesh Kumar Jha s/oH.B.Jha,
r/o 193E,. Sector IV,

'  Pushp Vihar, New Delhi,

10. Ms Sumal Lata d/o K. S, Bhardwaj,
•--r r/o village Mubarakpur Dabas,
;J4 Y- l^atikheda, Delhi, ....Applicants

M  versus

2/ Govt. of NCT of Delhi through

1' . .The Director of Education,
>•'- Old Sectt, Delhi. ....Respondents

OA 1020/9*3

_  Smt. Meena Kumari,
T6T ( N. So i e nce ),
G.B.SSS K—11; Mangol Purl;
Del h i

2. Smt. Savita Dabas

TGT{N.Science ) i SKV.Mundka,
■Oe 1 h i.

3. Smt. Sunitc? Tycioi,
TGT (Hindi),SKV, Mundka,
Del hi.

^ , ^' Miss A n j u .A r y a. ,
TGT (Maths )j SKV, Railway Colony,
Tuohilakabad, Delhi. . . .Applicanrs

i

Ve!" sus

1 . Go\'t. of NCT of Delhi thrc^ug'- -
SecTStar*.'
E> , Shamnath Maro. Ooi

rnro.^tnr of Education.
Directorate of Educ.atiori.
Govt. of NCT of Delhi,
5, Shamnath Marg, Delhi,

^  - -ooTJuty Director,
Directorate of Education,
3ovt. of ,NCT._of Delhi,
5. Shamnath Marg. Delhi. TTTRespondents



^  OA 953/99

I I

wc Voop0 Kumari w/o SuKhbir SinQh Dags'",
R/o A-1B/25A. PaschifTi Vihsr ,

Del h i .

V  Psrina Sharms d/o N.R. Sharma,
!"/o B-!?Oi Derawal Nagar,

-  ■ jr - .OlJP. ModeLl- Tpwn,:J3e3^;£i^v^

Rehu":^ia
^  C-8/191A Lawerence Road
De 1 !"i i.

Qeeta Devi w/.o Surender kaushik,
r/o A-^/22. Sector IV. Rohini
De I f"! i.

Anita Sethi w/o Sandeep Sethi,
.  R/o A-17, Kirti Nagar,

New Delhi.

6.

j:

-Ms Mona Mehlawat d/o A jit Singh Mehlawat
r/o 1989, Ganj Meer Khan, '
Daryaganj, Delhi,

Ms Anju Sharma w/o Rajiv Agnihotri,
R/o 132, Vidya Vihar, Sector «3, " '
Rohini, Delhi.

Ms Difnpie Prasad w/o Ashok Prasad,
r/c 18, Gangotri Appt., F-Blork
Vikaspuri, Delhi- ' a i -

Applicants

V e r c I

Govt. of NCT of Delhi through
The Directo!' Education,
01 d Secr e ta r i «t no i n i n>

'..Respondent-=^

OA - ! 0 ̂ ̂ / Q Q

SuT-il Gaur s/o Shri i.s. Gaur,
r /o U (iS, Ga u tam Co 1 on y,
Nsf ela Del hi.

!  Seema Mann d/o Shri V. P. Mann,
r/o A 20, Kewal Park Evt-r,
Del'ii

Ver sus

Government of NCT of Delhi through
^ts Chief Secretary,
5, Shamnath Marg Delhi.

Director of Education,
Directorate of Education,
Old Sectt.. Delhi.

Deputy Director of Education
(North West District)
Hakikat Nagar, Delhi.

Appl ican ts
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it. Principal,

Sarvodaya Kanya Vidayalaya,
V  Kutub Garh,Delhi - 39.

,  :x:' ^ , t_::Respon

f , ~ ' Ms Neena Mittal w/o O.K. Mitbal;
R ' o 3 0 2 , Arnjpam Apar trrients ,

East of A.rjun Nagar; Shahdara,
If Delhi.

•}"i
2. Ms Sadhna Sharma w/o H.C, Sharma,

r/o 2A, Vijay Block,
t| - La.ymi Nagar, Delhi,

3, Ms Geeta w/o Pawan Kumar,
r/o BE 22, Shalimar Bagh (West),
Delhi.

5

A. Raghvendra Prapanna s/o Awad Kishore Mishra,
r/o 239, Bharat Nagar, Delhi,

5, Ms Ranjana Rani Bhardwaj w/o Shyam Sunder,
^  r/o 122-A/lO, Gautam Nagar, New Delhi,

Ms A.lka Dayal d/o Padam Dayal,
r/o C 11/159, West Enclave,
Pitampura, Delhi,

7. Ms Kamlesh Sharma w/o Rejesh Verma,
r/o H-36?, Nanakpura, New Delhi,

8. Ms Umesh Lata d/o R.R.Aggarwal,
r/o 256-0, St, No. 2, Bhola Nath Nagar,
Shahdara, Del hi.

Ms Rajni Kumara w/o Sh, Vikas Kumara,
r/o II-G-72. Lajpat Nagar - II.
New De1h i,

10, Ms Harmeet Kaur w/o Bhupinder Singh,
r/o 2024, Gulabi Bagh,

^  Delhi, .. . I Applicants

versus.

Govt, of N.C.T. Delhi through

The Director of Education, Delhi,
Old Secretarriat, Delhi. ....Respondents

OA 81 1 / 99

'' Smt, Parvee.n Bhardwaj,
r/o 339, VPO Nangal Thakran, Delhi,

Smt, Babita Sharma,
r/o 231, Katewara, Delhi.

3. .. _ Km Savita d/o Sh, Mahavir Singh,
195,. Kamardi Nagar, Delhi. ,,, Applicants

--Vjer^iis_
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1 .

ife

Government of NOT of Delhi through
its Chief Secretary.
5, Shamnath Warg Delhi.

01 d Sectt. /" Delhi .
:■!''-

OA 898./99

Deputy Director of Educe tier;
(North West District)
Hakikat Nagar, Delhi.

i . Ms Hem Lata Jain d/o Sh. J.B.Jain,
r/o C-<^/1 29-30, Sector 6, Rohini, Delhi.

,2. Renu Singhal d/o Shri S.K.Singhal,
-  r/o 120, Bahubali Enclave, Delhi.

,.^3. Alka Narula d/o Shri Ajit Kumar Narula,
r/o 26, Netaji Subhash Marg, Darya Ganj,
New Delhi. . -cf. .

Shri Satish Kumar Yadav s/o Sh. Attar:.Sifigh Yadav
r/o H.No. 94/2, Gali No. 14, Libaspur, Samaipur,Delhi.

5. Sadhna Mehra d/o Sh. M.M.Anand,
r/o -4/324, Bholanath Negar, Shahdara,
Delhi.

6. Sapna Jain d/o Shri S.P.Jain,
r/o X/2362. Gali No. < <. , Raghubi r pur a-I I,
Gandhi Nagar, Delhi.

"?• Rajni Saini d/o Shri R.S. Saini,
r/o A-1/266-A, Uttam Negar, New Delhi.

8. Poonam Tanwar w/o Sh.Vogesh Verma,
r/o RZ-42, B Block, K.ailashpuri,
New Delhi.

9. Mamta Yadav w/o Sh. Munish Yadav,
!  r/o 3173, Barwala Cho»k,

Paha I i Dhirej, Delhi.

fO. Kamlesh Devi d/o Sube Singh,
r/o village & PO Majra Dabas,
Del hi.

Versus

Govt. of NOT of Delhi thi ough

The Director of Education, Delhi,
Directorate of Education,
Old Secretariat, Delhi.

Applicants

Ka.' .Respondents
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OA IIQ I Qq

•  F'r 5>rr! no\/i d O S!"! . Rcnrii ChSfid'?:'" ■

r / o WZ Madi Pur , Vi 11 sge Naw Delhi.
/

0

dZ.'rTZi.'ZL-'. s/o Sh / "-N^ p""T)^^i]"tt, ^ "ill
•  r/oRF-TgiOi Bau NagarrNew ^ ^

:> i-'ma Rarii d, ;■ Sh. Durcja Sinoh
I /o C-?, .Knssla .Apsr tfiie[Its.
Gagan Vihar E.^itn. Delhi,

A. Sunita Bhambaui w/o .Rajiv Bhambaui,
d/o L-1/175-Bi DDA Flats, Kalkaji,
New Delhi.

5. Sandeep Kumar s/o Sh. 0,M, Sharma.
r/o B-639, Sudershay Park, New Delhi,

6. Geeta Rani w/o Rahul Kumar Singh,
r/o E-599,West. Vinod Nagar, Gali No. 10,
New Delhi.

7. Neeraj d/o Shri B.D. Sharma,
r/o House No. A13, Sector 9 R.K.Puram,
New Del hi.

8. Shalini w/o Sanjeev .Aggarwal,
r/o C-3/22. Janakpuri, Ne.w Delhi.

Uma Pra.kast^i d/o Shri Rangaswam*^,
r/o C-2/78, DD.A Flats, Kalkaji, New Delhi.

10, Kusumlata d.-'o Shri Manwar Singh,
r/o RZ 726/A, Puran Nagar, Palam Colony,
New De 1 h i.

1 1 , Kailash Veti w/o Munesl! Kumar ,
r / T—4 9 8C, K o 11 a M u b a!" i k p u r ,
Gurudwai-a Road, Kherpur, New Delhi

12, Surneet Kaur w.-'o Sh. Marp.r'eet Sin'~'h-
r/o 17/9, Punjabi Bagh, New Delhi.

! 4 'jTarvinder Kaur w/o Chanpreet S^n'^h,
■r/o .A-2/12_6. Janak Puri, New Delhi.

!4. Sunita Sharma
W/o Shri Joginder Sharma
R/o 2/152 Subash Nagar,
New Del hi.

15, Sonia Goyal
D/o S hi r i R. h. . Gup ta
R/o BA-124A Janakpuri, New Delhi,

16. Seems Arora
D/o S.C. Arora
R/o L-52 Sarojininagar,
New Delhi.

1 7. Sunita Vasishtha
W/o R.S. Vasishtha
R/o, WZ-32 Shadhipur,
.New Delhi.

(w
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D/'o St'ir i L&jD=!t Rai Dsng
R/o 569/7, Subes" Nags'' , Gurgaori.

Sun i te Sai n i

¥/o Ghrli'Ran"! Gopal Saini ,

Meenakshi 'Mudgai
D/o Shri M.P.

R/o 1 9A9/ 1 8b, 91.. No. 3. ,
Durgapuri Shahdara, Delhi,

• — SJ

\

21 . Kumkum

W/o Shri R.S, Gupta
R/o s/ 895 D, Mehrauli,
New Delhi.

22, Babita Bhardwaj
D/o Shri S.C, Bhardwaj
R/o .A-16 Ghatterpur Enclave. Phase-II Maidangarhi>
New Delhi,

23. Kusum Devi

W/o Mukesh Kumar
R/o ,A-AO -Rama Park.
New Delhi.

24. .Ariees .Ahmad

S/o Mr. .Ataullah

R/o .A-24 Gali No. 1 ,
Ganga Vihar.

Delh i-9 4.

2 5 B h i f.n D u 11 B ri a 11

S/o Mr . B.D. Pkolt

R/o 42/12 Secto'-I Pus hp Vihar. New Delhi

25. .Aashu kaushik d/i- Jagdisl'i Chand Kaushik
R/o 548 viiiaric and Post Office Bawa.na

27, Poonam Shaima w.-'o Shri Rajeev Bhardwaj
R'o N—3 .Police Lines Kingswav Camp. Delhi A n n 2 i c a n t s

Versu;

Government of NT ID thi'ough
Director of Education,

Directorate of Education,

Old Secretariat,

De 1 li i . .Respondents

OA R3n./qp

2.

wiss Sunita Devi d/o Raghubir Singh,
r/o 72. Kavita Colony. Nangloi.Delhi.

Poonam Sharma w/oSh. Rakesh Sharma,

Flat No, 330, Block D-7 Sector 6.
Rohini,. Delhi.

^aiy'^^fpar~T7cin_s/p_,,^Sh,. J3jjaman_Lal Jain
r/o 06/9. Yamuna vihar. Delhi.
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1.
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i ? 'ir- I? 0 n s B o"' £. d.' o L 3 x n • 5 r ■ S i C! h ,

r^o Q.No. *^56, Gulsbi Bsoh,
Del hi .

"'!( £'•. Pifiky V2d&\ d/o Sh. Tulsi Rani Yadsv,

post TGT Hindi, School ̂ GBSSSri^^KeshiiVpurani I,

Wrs . SuFnan Grover w/6 San jiv Grover,"
'  /o House Nc'. B'^-69, Shalirnar BaQf-, DeI h.i .

Miss Rachna Sabbarwal d/o Sh. K.K.Sebbarwal,
r/o House No. 36, Sanskrit Nagar, Sector 14,
Plc't No. 3, Rohini, Delhi

Ms. Deepsikha .Aggarwal d/o Sh. Sushi 1 Aggarwal,
r/o 1 157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi.

9, Samar Jahan d/o"S.Tanwi Ahmed,
ro 1 157, Jaman Street, Panjabi Pathak, Ballimaran,
Delhi.

10. Raj Kamal s/oRam Phal Singh,
r/o D-12, Jyoti Colony, Loni Road,
Street No. 8, Shahdara, Delhi.

I/. Archane Singh d/o Sh. S. P. Singh,
r/o D-703, Saraswati Vihar,
Del hi.

(Z. Mrs, Shakuntla Yadav w/o Mr. Sunder Singh Yadav,
r/o H.No. 28, Village Saidulajaib, PO Mehrauli,
New Delhi.

/^. Veni ta Kumar i d/o Ram Kishan,
r/o !2B, Pocket A-3, Sector 5, Rohini.
New De1h i.

/if^ Mrs. Pawari Lata Joshi w/o Sushil Kumar JoS''-
r/o B-2A/4 2, JarisKpuri, New Delhi.

IS. •Shabana Kliaii w/o Sh. .Aslam Kha'!
r/o 591/18, Zakir Nagar, New Delhi.

1^. Ra j Ba 1 a w/o N. S. Saini,
r/o WZ -8 , Plot No. 79, .Ha!~ i Si ri gh Park,
Nc'W Multan Nagar.Nevy Delhi.

/~}. Clamentina Jeremiah w/o Mr. Prince Jeremla."
r/o GH-13/684, SFS Paschim Vihar , New Delhi

V p. r 1 1 \

Govt. of NOT of Delhi through
The Director of Education,
Directorate of Education,
Old Sectt., Delhi.6

Appl i cants

.Respondents

/
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OA 862 of 1999

/

1. Mrs.Madhu Bhatt v//o

Bh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)
School G.G.S.S.S,B-1 Block,
Yamuna Vihar, R/o
R/o 69, Luxmi -%)artments,
Sector-9i Rohinl, Delhi,

2.Mrs.AnJu Sharma
v/o Sh.Pramod Sharma,
Aged 30 years.
Post TGT Hindi

School S.K.V.Sultanpur

R/o A:-1/316,Lawrence Road, Delhi,

3. Mrs, Bhramri BhardwaJ
w/o Sh,/bhimanyu Bhardwaj,
Aged 27 yrs.
Post T.G.T. Natural Science,
School G.B,S,^,G Block, Saket,
R/o 295, Laxmi Bai Na£ar,
New Delhi ,

4. EBrshna Kuroari
d/o Sh.RamJi Lai
Aged 23 years.

Post T,t;.T(s,S,)
School Govt. Secondary School Vijay Park,
Maujpur, Delhi.

Rohini, Delhi-85.

5. Kavi ta
d/o Sh.Tulsi Ram,
Aged 21 yrs.

Post Assistant Teacher,
School S,K.V,Ashok Vihar -II,
N,Delhi ,

R/oD-7lB,Yadav Nagar, Samej^ur,
Delhi ,

J

I
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6. Banwari Lai Sharma s/o
Sh.Radhey Shyam
Aged 25 years.
Post TGT Sanskrit ^ tnschool G. CO. Ed. (W^e sctoo^.
Sector-20,Roliini Qrtn. DelW--^1

R/csWv Shakti Hanuman Man^r,
Prehladpur Bangar, Delhi-42.

7, Manisha Vashistha
w/o sh. Jag dish Chander,
/iged 27 years,
Post T.G.T.Hindi,
school G.G.S.S.S. K Block,
Jahangirpuri

Village Akbarp^,
P.O.Palla,Delhi,-36.

8. Chandrika
w/o Mr.Manoi Sharma,
Aged 27 yrs.

Post ffGT ^ .
school GO SSS Anandvas, Delhi,
R/o B-56,Prashant Vihar,
Itelhi .

9, Neelima Tiv;ari d/o
Sh.G.P.Iiwari,
Aged 28 yrs.
Poc:t T.G.I.Sanskrit,
school S.K.V. sultanpuri C
R/o A-56,Nev. Multan Nagar, Delhi.

10.Shabnam
v;/oRaopal

^oltW: Hindi.
school V.K.S.K.V. Daryapur, Delhi*

R/o 553, Ishwar Colony,Bawana^ Delhi*

11. Poonam Gaur
v/o Om Nath Bimali*
Aged 28 yrs,

|?g^of park.
Shahdra, Delhi.

I
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n

Slirof AnilKu.ar Bhalla _
Age 36 years, Kalan, Delhi.

R/o°fl'at°S^3^1k;-A-3. Sector-8, Rohlnl.
ig Aradhana Arora,

W/o Sh. Vijay Kumar, ,

"K Ed.'wi.'Pooth Kalan,Delhl.
|/o°1170, Mukherjee Nagar, Delhi-9.

14, Manisha Kalra

'"co^'Ed'^^'wI'l^PoothKalan, Delhi.
r/o^ci^AS: 'Igar, Delhi.

15 Renu Sharma,
Vi/o Kulbhushan Sharoa, /oindi).
Age 33 yrs.p-Post- . * ^^^gra, Todapur, ^
|/o°37)2086?Nai*Wala: Karol Bagh, New Delhx.

D/o^La?e"^Sh?'Ajit Prasad Jain.
Age 30 yrse, Post- T.G.I.
R/o°re-97Df6-8;'AreI! Rajiuri Garden, New Delhi.

"• S/ffh*;? hNftSraf-S^leSAV
S?Loi/g!b;ms!, Hari 'NagarTAshram, New D^hi.

18. Namita Abrol

Age l6lrs;!"pfs?- T.G.T.(English),
School: Sarvodya Co. Ed. S»S.» K anpur,
r/o K-90, Kalkajif New Delhi-19.

19, Renu Chauhan,
Vi/o Shri V.Pe Sinqh, fcocial Studies),
Age 31 yrsy Pos - . » pltaro Pura,
S/o°°Pkt^i; AoilrNi:"; SectoUs, Rohiol, Delhl,
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20. Sarika

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,
Delhi.

21. Mrs. Aniblka shanna
W/D Sh. Pawan Shanna
Age Post. TGT

School GBSSS Nangal Thakran
Delhi-39

22. Smt. Suniti Nayyar
W/O SUnil Nayyar
Aged 33 years Post. PGT (Coraroerce)
School :GGSSS Dishad Garden
R/D D-ll Jiwan Jyoti Apartments Pitaa pura Delhi.

a. Meena Arora,
W/D ved Prakash
Age 40 years POST .TGT (Hindi)

School. S.K.V. Punjabi Bagh
1959 Outran Line Kindway Camp Delhi

New Delhi.

24. Rishi Bhushan Sharma.
S/0 Sh. K.C. Sharma

Age: 29 years Post, TGT(Sanskrit)
Schc-ol. BGSSS Rajnagar IlPalaro

R/D W8-5. Gali No. 8 ,Sadh Nagar Palam colony
New Delhi.

25. Meenu Sharma W/D Dhiraj Sharma
Age: 29 years POST, TGT (Sanskrit)

School. G.sss Sriniwaspuri New Delhi
R/O SB Pkt, Dilshad Garden -Delhi-95

26. Anjan Gulati
W/O Sanjay Bathla,
Age: 29 years POst, Assistant Teacher
School.SKV Mata Sundari Road,
R/O 8-68, Double Storyed Ramesh Kagar New Delhi-15,

27. Anita Devi W/O Sh, Gajender Singh

Age: 33 years POST,PGT("indi)
School. SKV Hari Nagar Gbanta Ghar

R/O WZ«i 01/13,Mohan Nagar ,Pankha Road
Lane No. 5, New Delhi—46

28. Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

29. Abha Kiran Taneja D/o K.R. Taneja
R/o D-169 Ashok Vihar Delhi.
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I'li'iJ. ItucliJ.Kfci
v/o Arun Kumart

?g^^!'(English)!
^ohool S*K*^*^
Sviltanpuri f Delhi. ,g
H/oB/1'.8,Brother^a
H Block,Vikaspuri.N.Deim

ar-«a;gg!^B>jH^grgg-!;

,Xi cants.

ers
**"' *f» v'^'-X- i2*,^ »'■'•.

f goverpnient of N,C,T,-Delhi
Through The DLrectors of Education,
tirectorate of Education.
OM secretriate, Delhi-54.

OA 780 of 1999

1, Kiran Dabas,
T.G.T.(S.St.),
G.G.ScS.S., Dichaon Kalan,
D/o, Sh.Randhir Singh,
R/o. RZ-G-26, Dharanpura,
Najafgarh, New Delhi - 43.

2.

3.

4.

5.

6.

7.

Rashmi Sahni,
T.G.T.(Science),
H/o. Vikas Sahni,
R/o. 52, Guru Angad Nagar,
New Delhi - 92,

Promila Bhardwaj,
T.G.T.(Maths),
G.G.S.S.S., Ujwa,
W/o. Yogesh Kumar,
r/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw.

Alka Goel,
Asst. Teacher,
S.K.V., Mehrauli, New Delhi-30,
D/o. ShoNanakchand Goel,
r/o. 124 A, Mithapur P.O.,
Badarpur, New Delhi - 44,

Sarala Devi,
P.G.T.(Hindi),
G.G.S.S., Bijwasan,
D/oo a^.Ratnchander Khatri,
r/o. A-BO, Dharmpura, Najafgarh,
New Delhi - 43.

Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
d/o. Sh.Jagdish Chander,
R/o. 257, Kacchatlhar,
New Delhi - 18.

L

Raj Bala, t t/> T <- )
G.G.S.S.S., No-3,
Najafgarh,
d/o. Sh.Narain Singh,
R/o. WZ-8, Flat No-79,
Hari Singh Park,
New Mutt an Nagar,
New Delhi - 56.

/
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8. Seeraa Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi,

R/o JP-114, Maurya Enclave, Pitampura,
New Delhi-32,

9. Meenu

D/0 Shri H.R.L. Nanda

R/O B-1/548 Janakpuri,
New Delhi-58.

10. Sangeeta Rani
D/o Shri S.P, Sharma

R/o RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

11, Mahesh Pareek

S/o Shri K.C, Pareek

R/o 32 Maidan Garhi,
Nai Basti, New Delhi-68,

12, Pramod Kumar Madeshic

S/o Shri Ram Madeshic

New Delhi-12.

13, Ginni Chaudhary,
W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.lO.

'-S,

14. Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,

New Delhi.

15. Indu

D/o Shri Madan Singh
R/o B-I, Quarter-2, T-4,

C.R.P.F.
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16. Usha Rani,
F .G.T.(Hindi), ^ o
G.G.S.S.S., Najafgarh No,2,
D/o. Sh.Tej Pal Singh,
R/o. G-3/2, Police Colony,
A

17.

18.

19.

Fajesh Kumar,
P.G.T.(Skt.), G.B.S.S.S.,
Chhawla,
s/o. Sh.Hukam Singh,
r/o. B-111f Hamapark,
Uttam Nagar, New Delhi - 59.

Klrs.Neema Tiwari,
T.G.T.(Hindi), G.G.S.S.S.,
Sarojini Nagar, New Delhi.,
W/o. Tiwari,
r/o. F-2961, Netaji Nagar,
New Delhi.

Meenakshi Thakur,
T.G.T.( N.SC.),
G.B.M.S., Begumpur,
D^. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,
New Delhi -110 004.

2^.

21.

22.

23,

Neeru Sharma,
T.G.T.(N.SC.),
G.B.S.S.S., Khujala No-1,
D/o. Sh.J.D.Sharma,
R/o. F/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,
T.G.T.(English),
S.G.S.S.S., Begumpur,
0/o. Sh.Satya Kumar,
R/o. 125-N, Sector-IV,
pushvihar. New Delhi — 17.

Meenu Girdhar,
P.G.T.(Hindi), G.B.S.S.S.,
Laxrai Bai Nagar,
D/o. Sh.S.P.Sehgal,
R/o. G—4, N.D.S.E.,
Part-II, New Delhi - 49.

Laxmi Devi,
T.G.T.(Hindi),
G.B.S.S.S., Laxmi Nagar,
V</o. Sh.H.S.Rawat,
R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd,
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24, Anita Sharma»
T.G.T.(English),
G •G »S«S»S«,
Badarpur No-I,
D/o. Sh.Shyam Sunder,
R/o. HR 18/5

2B. ^anita Kumar,
P.G.T.(Pol. Science),
G.B.S.S.S., Rajnagar-II,
D/o. Sh.Ramkishan, , ^ , ttt
R/o. House No—128, Pocket A—III,
Sector - V, Rohini.

26. aiashi Bala,
T.G.T.(Hindi), G.G.S.S.S.,
Begampur,

B/o. ai.S.L.Tokas,
R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

27. Mridula, ^ ^ o
T.G.T.(Hindi), G.B.S.S.S.,
Pal am
D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi,

28. Karuna Sharma,
ToG.T.(English), G.B.S.S,,
Hastal,
W/oo Sh.Manoj Kumar Siarma,
R/o, S-2, Param Puri,
Uttam Nagar, New Delhi - 59,

29, Abdul Hanrned,
T,G.T,(English),
G.B.S.S,S,, Ghitcrni,
S/Oo Sh,Abdur Rasheed,
R/o. 299, Street No-' IV,
Zakirnagar, New Delhi - 25,

30, Urraila.
P.G.T,(History),GICo-Ed,
S.S.S,, Pandwala Kalan,
W/o, Sh,Dilbagh Singh,
r/oo E-I, Nawada Housing Complex,
Delhi.
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31.

32.

33.

34.

n'T.trsc'lence).
D/o. ̂ .Wanwa nnagax,
^.r.n.'^'oIoni^Nev. Delhi.
3,akuntla Devi,
s'K'V.Co-Ed, Mundela Kalan,

1°.; f.^t^^Tt.fri'coionv.
Najafgarho

1%:' Uptrndef Dhiilah.^l?Urc^-^rDei"l'court - 10.
S.K.V.No-2.

Ifot'sh^Dhara Singh,
I/O. Ml'
FlatSf Waya Pur

35.

36.

37.

f^!?.(ratSs^, S.K.V.NO-I,
Saga^P^^' . T Bhatia*

^-sforAvantika, Sector 1 1,
R^hini, Delhi - 85.

?!G.T?(Hinfi)rG'B.S.S.S..
^sfors"c!b>«n.a.
g^llwrc-eThfatul,

Kidwai Nagar, NoJ2,
{4ew Delhi. >

R^o! fr̂ 2389i Netaji Nagar,Sew Delhi - 23.



38 , A.sha Rani
d/o Shri D.P: Yadav
t~ e s i dent o t H ̂ use No. r
DciUlat Pur.

Na jaf gai" it.
Mew Delhi .

Versus

...Applicants

Govt, of N.C.T, of Delhi

through the Director of Education,
Directorate of" Education,
01. d S e c r" e t a r 1 a t,
Oe 1 ! i i .

..,,Responden ts

(Ph.K.N.R:Pillai» counsel for applicantsin OA 75A/99,
9 v 7 / q q ̂ 8 9 A9 9 , 9 08/99, 953/99, 1316/99.

Sh; S.K.Sinha, counsel for applicantsin OA-779/99,
7 8 0/99, 1 2 A 6/9 9

Phri K.P.Dohare, counsel for applicants in OA. 787/99.

Phfi M K.cunta, counsel for applicant in OA 1A15/99>
998/99,' 898/99, 862/99, 830/99.

Phri Deepak Bhardwaj, with Shri ^1
counsel for applicant in OA 81 1/99,1031/9,, 1 .33/99

MS Ra.nan Oberoi. counsel for applicant in OA 965/99
.Sh, P.S.Mahendru proxy for Sh. D. S, Mahendru, counsel
for applicant in OA. 1017/99

Shri San jay Sharawat, counsel for applicant in OA
I 0 2 0 / 9 9

Shri Surat Singh counsel for applicant in OA. 1318/99

Applicant in pei-son in OA 801/99

Sliri Vijay Pandita,
counsel for respondents in all the OAs,

ORDER

by Hon'ble Shri Kuldip Singh, Member (J)

1  Since all the OAs involve common points of law

and facts, we are disposing of the above referred OAs by

this common order.

7  P.r ipf fact of the case is that Govt. of

N.C. l.of Delhi had a num.ber of, vacancies of Teachers in

different categories in the various schools. Since there
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we-:; a ?Ikm laci'v? of regular ■ Teeohe-F^the GoVt^ hf NCT of

Hcs I !|i ?!ppr< !. u tod app'lic3n ts on ad hoc basis and that too

■f (.,!! s h o i-1:. p e r i o d s . T !i e s aid s ti o i" t t e r ni a p p o i n t m e n t s were

supposed to be automaticaliy terminated on the expiry of

the period specified in tlie appointment letters despite

the fact that posts remained vacant even after the

termination of teacdiers appointed on ad hoc basis.

.  In these OAs applicants have challenged that the

terms of shoi't term contracts of service are unjustk

i i i icoiiscionable and against the very letter and spirit of

t. l ie Cons t i t li t i '..u i .

i, In most of the cases the applicants' appointment

was to lapse by efflux of time on 31 .3. 1999 and in one or

two cases time period was to lapse ori 30. A. 1999.

A p p 3 i c 0 n t s b e i i \ g t h r e a t: e n e d wit 3 i the s i t u a t i o n a d u s li e d

^■.o this Tribuiiai for contiriuation of their services and

seeking a stay order that their services may not be

t e i"!'!') i I! a t e d.

3. These petitions were contested and justification

for appointing teachers for short term on ad hoc basis

has been gxvei i by tlie respondents in their reply. It was

stated that tlie decisloii was taken up by the Government

In December,. 1998 not to fill up any further posts on

contract basis any more as tlie posts will be filled up on

regular basis from the candidates selected by the Delhi

Subordinate Staff Selection Board (hereinafter referred

to as DSSSB) . It is furtlier stated that it is the

adniirristrative furiction of Government to look into the

i.riterest of tlie students as well as tlie riecessity from

time to time.



6. It. is also being pleaded that the oaria%4iaTes who

are being enipLoyed on contract basis have accepted the

appoi!Itrrie!'! t on contract bas.ls knowirig tully well ttie

corisegueiice ot tlie 'iaifie: Tidie and again the Hon'ble

Snprenie Court liad tield that regularisation of back-door

en trai! ts if! .service is einpr emissible and the Tribunals

and Court? are not to interfere with the interim

a r f a !'i gerrne f! t arid a person appointed to the post as

stop-gap arrangement cannot claim tire benefit of

'-•oi! 11!'!uance in service' as Iraving beerr appointed on

| - e g u 1 a i " b a s i s ,■

?. Rejoinder' to the counter affidavits have also

been filed by the applicants in which they have

re'itera.ted ttie stand taken by tl'iem in tlieir respective

O.AS ;

8. We liave heard the learned counsel for the

parties and perused the material on record.

?■ Before considering the rival contentions of the

partieSj we may mention at this stage that when thi.s

burrch of cases was filed prior to that another group of

teachers who had filed a similar application before this

Tribunal and since those teachers had been able to reach

this Triubunal before the e.ypiry of the contract period

so an interim order was passed in their cases and

status-quo was directed to be maintained. In the present

set of applications, the applicants could not approach

ttie Trilu-jnal bef'.'re the expiry of their contract per'led.

MoreovGi ' , immediately after the expiry of their contract

period there were vacations in the Tribunal from ;?2nd



X
V

March to lat April, 1999 so these set of \ne^-ioners

could annraocl i ttic Tribunal only after the vacations, In

tliese '-ases alS'< an interim order was passed in the

f 11 ow i 1 1 ci t e I II!s "

"Also issue a short notice on ttie question

of i n ter- ,i.rn re 1 ief , r etur na 1 e on 12,01.1999.

Till then, as an interim measure, status quo

In respect of the applicarit as on today be

ni a. i n t a i. n e d,

in, Since this order in the nature of interim

measure was passed after these applicants have ceased to

be in employment with the respondents so they are

olaiminq parity witfi those teachers who had obtained an

'..'fder ot similar nature before eypiry of their term i.e.

before 31.3, 1999,

!  I , Durinq ttie course of their' arguments, the

learned counsel for the applicants submitti-ed that these

pre.sent applicants are also similarly situated applicants

as the applicants were placed in the earlier set of OAs

whicli was decided on ?, 5. 99(.Veena Anand Ors. vs.

Govt, of NOT of Delhi & Ors with connected OAs) by

another Bench of this Tribunal wherein the following

reliefs were granted to the applicants/teachers and their

O.As were disposed of in terms of the following directions

given by the Bench of the Tribunal:
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X
V  "(A) Applicants shall be allowed to

continue in the present posts till

legula.i candidates duly selected by

Pi c q C; p, ./ f \ j ■ 0 p n f n n r ■ 0 i t e S U t tl O f 1 t y c) I 0

available to replace the applicants.

(B) Ttio-e selected regularly shall 1 if st

he posted in tlie existing vacant

positions and only if enough vacant

posts are not available, they should

be posted against the posts held by

ad hoc appoin j tees, Replaceinent of

tiie latter sshould be on the

pririciple of last oome first go.

Those so displaced should be

accoiimiodated in vacancies that may

be eX1sting in other districts.

(C) T!ie ad hoc appointees shall be paid

minimurn pay in the pay scale of

regular teaotiers plus DA in tersrvis

of law laid down by Hon ble Supreme

Court in the case of Daily Rated

Casual Labourer Vs. UOI & Urs.,

(!988 ( I )SCC 122).

"(D) No ad hoc appointee shall be

replaced by any newly appointed ad

hoc employee.

■■(E) Tliose of the applioarrts who have

applied or may apply for regular

se'l.ec tion, necessary relaxation in
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age shall be given to the extent of

^ fs n01 iod of seI Vi.ce put in by

t fieri!.

(F ) Tliere shall be no order as to

c o s t s 4

19, Learned counsel appearing on behalf of the

applicants submitted that since the present applicants

are also similarly placed as the applicants in the case

of Veena Anand Ors, (supra), they are also entitled to

the similar relief as granted to them. Learned counsel

also submitted that the applicants who were, during the

intervening period, not in service that does not affect

the merit of their case and they can also be directed to

be allowed to coritinue in their respective posts as the

applicants iti the above referred judgement.

I  , T o s ij p n o 1' t t li e 1 r c o n t e n t i o n s learned counsel f o r

applicants also relied upon the judgement of Hori ble

Supreme Court in tfie case of Girdhari Lai vs. Union of

India, which also starts with the following paragraph?

"There is no dispute that the appellant

Girdhari Lai would be entitled to the

benefit of the judgement of the Tribunal

in OA No. 319/85 decided on 2A.09.19897

in Balwant Singh IL Orfs. vs. Union of

India if he too was a party therein,

since his claim is identical to that of

tfie applicants tfiei'eiri. Tfie main

challenge on behalf of the Union of India

to Girdhari Lai's claim is that he did
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not join as a party in that matter and he

moved tlie applicant for grant of the sain

benef i t a f ter tha t decision in 1989>

ha.'-/ i n g ret i. r e d earl i e r ",

19, After inentioniong the facts the Hon ble Supreme

C o u.! ■ ■ t < } L'' s 8 r V e d a s f o 1 lows

" I I .! t i s a p p r~ o p r i a t e t h a t the U n i o i ̂  o f

India treat all sue!'! persons alike and to

gi^ant tliern the same benefit instead of

driving each one of them to litigation in

t!ie course of which the Union of India

itself is required to spend considerable

public money"

Counsel appearing for applicants also submitted

that since it has come during tfie proceedings before the

Hon ble High Coui~t, that at present there are 4000

vacancies tond DSSSB is also making exercise to fill up

those vacancies by a regular manner, till such time the

vacancies are filled up on regular basis,applicants may

be allowed to continue in their respective posts,

Counsel for respondents rebutted the arguments

of the counsel for applicants and submitted that in this

manner the applicants would claim continunity and then

they will claim a right to post which will ultimately

lead to entry through back door, He furthe submitted

that the pesent applicants cannot claim continunity in

service after expiry of their term specified in their

respective appointment letters and as such these OAs

s h o u 1 d b e d i s m i s s e d.
r

' ■!
VJ
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,, ue are of the considered opinion thVt^ the

contention of respondents counsel has no merit and the
resent set of applicants are fully covered with the
■judgemen.t given by the co-ordinate Bench of this Tribunal

weena Anand s case (supra). In this regard we may
also mention that when the intelm order was granted in
the case of Veena Anand (supra) ,the respondents had filed
a  u, it Petition befoe the High Court of Delhi tor
vacation of the stay, and the High Court had taken a view
that the stay granted was an innocuous one
respo.,de,o:s were given liberty to fill up the vacancies

•  cs Hi io <saie^i^ion by thethrough regular process i.e, c<1 tei au„ .j.
OPSSB or by afiy appropriate authority to replace the ad
hoc teachers, The High Court of Delhi was informed that
the vacancies had arisen to the number of ^OOO as on
8rAr 1999 so the High Court was of the view that
prima-faice there was a need to continue the services of
the respondents (applicants in the O.As) or some of them
who were still continuing there for the time being.

^8. During the course of arguments, we were also
informed that exams for various categories have been held
very recently by the DSSSB, Since there are a large
number of candidates, result of the same within a short

span of time cannot be accepted. In these circumstances,
we find that the applicants in the present set of OAs

who just could not approach the Tribunal because of its
vacations should not be denied the relief . granted to

their colleagues in the earlier set of OAs in Veena Anand
». (supra) and if we peruse the earlier order passed

in the above reffered judgement by a Co-ordinate Bench of
(.h.i s rrlbunal we find that there is no dispute about the I

i f4r •
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facts of "-the present set of OAs which are ide^n^i^l with
the facts of the earlier set of OAs which was decided by

the Co-ordinate Bench of this Tribunal. The present

applicants arOj Ihereforej also entitled to the same

relief as granted to the applicants in an earlier set, of

OAs,

(9, In view of what has been discussed above,

we allow these OAs with the similar directions as given

in Veena Anands case (supra),

(A) Applicants shall be re-engaged on

the present posts fortiiwith till

regular candidates duly selected by

DSSSB/or appropriate authority are

available to r e p1ace t f i e a p p1i ca ivts.

(B) Those selected regularly shall first

be posted in tfie existing vacant

positions and only if enough, vacant

p o s t s are n o t a v a i 1 a b I e, t li e y s h o u 1 d

be posted agairist t!ie posts hc^ld by

ad hoc appointees. Replacement of

the^ latter should be on the

principle of last come first go,

Those so displaced should be

a c c o m rn o d a t e d i r i v a c a n c i e s h a t rn a y

be existing in other districts,

(C) The ad hoc appointees shall be paid

miniifiurn pay In the pay scale of

regular teacfiei s plus DA iri tersrns

of Law laid down by Hoi i ble Supreme
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Couft il l ttie case of

C a s u a I L. a b o u r e r V s .

(1988 ( 1 )SCC 122).

Daily Rated

UOI S, Ors.

0

^D t Mo ad hoc appointee s)iall be

replaced by any newly appointed ad

ti o G e m p 1 o y e e 1

ft) Those of the applicants who have

applied or may apply for regular

selection, necessary rela.yation in

age sliall be given to tfie evtent of

tfie period of service put in by

therm

The above directions should be complied with

within a period of one month from the date of receipt of

a copy of tills order,

21 , There shall be no order as to Gosts,

A

(KULDIP sInGH)
MEMBER (j)
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